™~  OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE {HQs): DELHI

ORDER

The following newly appointed Personal Assistants posted In Offlce Pool, Administration Branch-1,

Central, THC, Delh: are hereby temporarily attached with the courts as mentioned agalnst their names, in

official exigency, with Immediate effect :-

SL. NQ. | NAME FROM 10
1 Sh. Mohut Sharma pA mn the Office Pool, Central | PA in the court of Sh Abhishek
! $/o Sh Umesh Kumar District, Tis Hazari Courts, Delhi Kumar, Chlef Judiclal Magistrate,
i ! Sharma Central District, Tis Hazarl Courts,
| +
' ! } Dethl.
™3 Ts Karshma Thukral | PA i the Office Pool, Central | PA in the court of Ms. Neetu
‘| D/fo Sh. Ajay Kumar Distrlct, Tis Hazard Courts, Delhl, Sharma, Additional Chlef Judiclal
: Mapistrate - 01, Central District, Tis
| ! i Hazari Courts. Delhi
3 4 Ms. Pratishtha Pal pa in the Office ani.' f:'e_n-ﬁa_l PA I the court of Ms. Tanla Sin-gh_:
D/o Sh Sunil Kumar Pal District, Tis Hazarl Courts, Delhl. Additional Chilef Judicial
Maglstrate-02, Central District, Tis
Hazarl Courts, Delhl.
e b e s -
o4 ; Ms. Rajmi Tigga PA In the Office Pool, Centra! | PAInthe court of Ms Ariinder Kaur,
D/o- Sh Michael Tigga District, Tis Hazarl Courts, Delhi. Additional Chlef Judiclal Magistrate
{speclal Acts), Central District, Tis
Hazarl Courts, Delhi
5. Sh, Vikas PA in the Offlce Pool, Central | PA in the court of Ms. Upasana
§/c- Sh Vijender Singh District, Tis Hazari Courts, Delhl. Satlja, SCJ-cum-RC, Central District,
Dabas Tis Hazari Courts, Delhl.
6 Sh. Anyj Dhiman PA in the Office Pool, Central | PA in the court of Sh. Rinku Jain,
§fa L1 Sh Ram pal District, Tis Hazart Courts, Delhi. 1SCC-cum-ASCl-cum-GJ, Central
, | Dmiman I District, Tis Hazarl Courts, Delhl.
i
;7 | Sh 1shan Kapoor PA n the Office Pool, Central | PA in the court of Sh Umesh Kumar,
' $/0- Sh. Vicky Kapoor District, Tis Hazari Courts, Delht, JSCC-cum-ASCl-cum-Guardian  Judge-
\ 02, Central District, Tis Hazarl
! | Courts, Delhi
| 8 Ms. Akanksha o _T PA in the Qffice Pool, Central BA in the court ‘of 5h. Bharat
l D/o- Sh Omveer Singh | District, Tis Hazari Courts, Dethi Aggarwal, ACJ-cum-ARC, Central
i | Nagar l Distriet, Tis Hazarl Courts, Delhi.
' { | _‘
1e 3=
1. The ahove-mentioned arrangement Is purely temporary and Personal Asslstants so deputed can be withdrawn
" at any polnt of time by the Competent Authority, In afficial exigency.
2. Non-compliance of transier & posting order / Immediately proceeding on leave shall be consldered deliberate

Insubordination and the offlcials shall be placed under suspension and disclplinary action shall be taken
against the offlcials, as per rules.
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JAdran-I/P 8 T/HQs/2025 Dated, Dethi m'é‘ 3 i 230_25’

Copy forwarded for Informatjon and necessary action to: -

1 The Ofhicers and Qfficials concarned

2 The Personal Office of the undersigned

3 The §r Accounts Officer/DDO, Accounts Branch, Centeal, Tis Hazan Courts, Defh

The Sr A O {Judi IfBranch i Charge. Admimisiration Branch 1, Central, Te Hazar Courts, Delm

5 The Dealing Qff.cial, Personal Fie / Leave Seat, Administration Branch.(, Ceniral, Tis Hatan Courts, Delk:
6 TheMReaung Official, ACR CellfLayers/Compuler Branch, Ceniral, Tis Hazan Courts, Dethi

eb-site Committee, Tls Hazan Courts, Delhi with the direction to upload the order on the "Employees Corner” (on

website)
% M/
A
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PRINCIPAL DISTRICT & SESSIONS JUDGE {HQs)
DELHI




